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(b) In  recent months, B ritish poli-
tical lea d en  have m ade statem ents 
about imm igration and race relations. 
Both th e  ruling. Labour Government 
and the  Conservative P a rty  favour 
harm onious racial relations based on 
non-discrimination. The Government 
welcomes this.

(c) and (d ). W hile there  m ay be 
a  few  instances of victimisation, they 
a re  not frequent or numerous. W hen-
ev er a  report is received about 
dam age to th e  interests of Indians in 
England, w hether they  a re  tourists 
o r residents, Government take up  the
■case w ith the  British authorities and
have received satisfactory cooperation 
from  them.
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Tim e bottad Programme to provide 
Port Offlees ta aH Big Village*

4894. SHRI RAJSHEKHAR KO- 
LUR: Will the  M inister of COMMU-
NICATIONS be pUa^cd to state-

(a) w hether Government have any 
tim e bound programme to provide 
Post Offices at least |n  all big village* 
-.of K arnataka; and

(b) if  so, the  num ber of Post Offices 
to be opened during the  current year 
and details thereof?

THE MINISTER OF STATE IK 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD 
SUKHDBO S A I): (a) and (b ). The
Post Offices are opened in  villages 
which fulfil the norms prescribed. 
Out of 26,826 villages in Karnataka, 
7741 have s q  fa r been provided with. 
Post Offices. It was decided tq open 
113 Post Offices in the  ru ra l areas of 
K arnataka during the  current finan-
cial year and 106 were opened upte 
28- 2- 78.
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Abase of Power In grant et exmsfttm 
and not recovering P.F. arrears

48WJ. SHRIMATI AHILYA P. 
RANGNEKAR: Will the M inister of
PARLIAMENTARY AFFAIRS AND 
LABOUR be pleased to  re fer to  tho 
reply given to Unsfcarred Question




